
 
 
 

GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

 
LOK SABHA 

UNSTARRED QUESTION NO. 994 
TO BE ANSWERED ON 10.02.2025 

 
 

Progress made under Green Credit Programme 
 

994.   ADV. ADOOR PRAKASH:  
 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 

(a) the details of progress made under the Green Credit Programme (GCP) since its launch 
in December 2023, including the number of registered projects and their categories; 

(b) whether the Government has conducted an assessment of the methodologies used to 
award green credits; 

(c)  the details of specific steps taken by the Government to align the GCP with India’s 
commitments towards afforestation, biodiversity, and the net-zero emissions goal by 
2070; and 

(d) the details of the measures taken by the Government to ensure that the programme 
upholds environmental integrity while safeguarding the rights and livelihoods of 
indigenous and marginalised groups? 

 
ANSWER 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE 
CHANGE  
(SHRI KIRTI VARDHAN SINGH) 
 

(a) to (d). The Central Government has notified Green Credit Rules,2023 on 12th October 
2023 under the Environment Protection Act, 1986 to encourage voluntary 
environmental positive actions resulting in issuance of Green Credits and has also 
developed a Green Credit Programme (GCP) Portal (https://moefcc-gcp.in/) for the 
purpose.  
 
Currently, the activity of tree plantation for eco-restoration of degraded forest lands is 
being implemented under the Green Credit Programme (GCP). State-wise status of 
registered land parcels in the country as on 02.02.2025, is enclosed as (Annexure – I). 
 
The Ministry has undertaken deliberations with Central Ministries/Departments, 
experts, industry, research and academia and other stakeholders for the Green Credit 
Programme. Technical Committee was constituted to develop methodologies and 
monitoring, reporting and verification mechanism for green credits in tree plantation 
based activity. Detailed modalities for taking up tree plantation under Green Credit 
Programme have been brought out by the Ministry in February 2024 (Annexure - II). 
Transparency and accountability of GCP is enabled through methodologies, guidelines 
and digital processes.    

 
***** 



Annexure-I 

Status of Registered Land Parcels under Green Credit Program                                                                       

       (As on 02.02.2025) 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Sl. No  State  
Registered Land Parcels 

Number  Area (in ha)  
1  ANDHRA PRADESH  745 11361.17 
2  ASSAM  10 454.00 
3  BIHAR  57 4108.71 
4  CHHATTISGARH  94 1954.92 
5  GOA  2 10.00 
6  GUJARAT  342 6760.21 
7  HARYANA  14 128.00 
8  JHARKHAND  343 5648.50 
9  KARNATAKA  38 1027.60 

10  MADHYA PRADESH  315 15218.94 
11  MAHARASHTRA  107 1572.55 
12  ODISHA  106 1039.63 
13  RAJASTHAN  17 908.00 
14  TAMIL NADU  167 4708.40 
15  TELANGANA  77 1738.02 
16  UTTAR PRADESH  67 883.96 
17  UTTARAKHAND  11 200.03 

 Total  2,512 57,722.64 












